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FLAT. 2615(1).— FealT TLHTT, TTEIT TTHT ATHTT 1956 (1956 FT 48) (FSrr =ad T8F T
I<h ATETHIT FgT TAT &) T 91T 3F il IT-eITT (1) FIET V& RRAT T TN T g0, Tg THTHTT gl ST
& T % ST 57 & @i ool § Greenfield Highway & .. 17.7 & f.51.33.5 (TT-av[=aT, e ee-
GIET) T 6 -G0S & A (AT H0T/U5T 9Tee Higd 2-cI/4-cI FT TATET A1), LA, e 3T
THATAT o AT TATST & (10 ag G Tuferd § foreent |ferd avid $= e | & w7 §, Ut oo =t
ST T o SO ST %0l AT ATl g |

Fr¢ off =1f3F, ST 3% 9w § Raas &, 3 afafmm & awr 37 6 s7-amr (1) F 9" @
TSI o TorT UHT qIF o ITANT 92 TSI § TH ATSEEAT & TR il a0 & 2 o & ae st
AT TR T FHAT |

T T ST HeTT WIS, AT Age a1y SN[aaT & o &9 7 J&qq ol STuaft oY 394
IHE MUTT ATAF AT T30 STTUr ST Ferq ATy, s ixrshdl 1 =g =9 7 77 et fataes g9 g
T ST T STEET ST ST UHT AT 6 GAaTs 6 TET TAT UHT ST S 7 o T, IR Fre 2, o
TETH TS SALTF HHA, AT G AT AT SATIAT T AT 2 AT AT SAATATT HL G |

3848 GI/2025 (1)
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ITH AT T &7 39T T IT-GTT (2) o Tl TeqwT TTEhTer gTer Foha 17 s T straer sifaw
I |

TH SATAGAAT o AN AT ATAT I o L@ AT AT AL T&TH TTIEHLL & I FIATAT H ITAeE
2 Sl 3 [RaaE SARRAT T HLreAT foham ST aaat 2 |

AAT

IEHET T % @i 5rer § Greenfield Highway & .5t 17.7 & f&.41.33.5 (TEi-snyi+=aT, Ree-aral) &
T orS1e it ST ATelt |aAT TR d SrET =T Aigd S{H 7 |ferg fFewor

TS T T ISHET e =7 a7 @ret

EaEEd e HedT I &1 TR g &t wfa I FT &t SRR ER T

e (eTetr =TE) (FFRTY)

1 2 3 4 5 6

RLSGEAKIGHCEE
T T AT =T
1 1726 IBELl AT AT AR o d- 2 0.0630001 (T#T ) 0.0254958
T FT ATH: TS
2 1810 TR ERIR I 0.0649999 (T#¥ ) 0.0263051
3 1811 GREDRAS TEAT-¢ 0.0050001 (T#7 ) 0.0020235
4 1812 TR FTIA_R 0.215 (T3 ) 0.0870093
5 1813 GREDRAS TTAT_1 0.3399997 (T#7 ) 0.1375961
6 1814 GREDRAS TTAT-¢ 0.2299999 (T#7 ) 0.0930797
7 1815 AR ST 1.000001 (T ) 0.4046945
8 1816 GREDRAS T3 0.3419988 (T#7 ) 0.1384055
9 1817 TR STAT_R 0.3429995 (=Y ) 0.1388102
10 1818 AT RT3 0.4100007 (T#7 ) 0.1659247
11 1819 AR T3 0.345001 (T#7 ) 0.1396196
12 1820 AR STAT_R 0.4950006 (T ) 0.2003238
13 1821 TR STIA_R 0.2600011 (=Y ) 0.1052206
14 1823 AT TTAT-¢ 0.432 (T#T ) 0.174828
15 1830 TR T 0.3849991 (=Y ) 0.1558074
16 1847 TCRTLT TTHT-¢ 0.1000001 (=¥ ) 0.0404695
17 1848 AT TTAT-¢ 0.018 (U#Y ) 0.0072845
18 1851 TR ERIRKIRE 0.4200008 (T#¥ ) 0.1699717
19 1852 AR TEAT-3 1.153001 (T#7 ) 0.4666127
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20 1853 T _R 0.0099999 (T#H¥ ) 0.0040469
21 1854 qTTAT-¢ 0.0800001 (¥ ) 0.0323756
22 1858 KEET 2.364999 (TFY ) 0.9571024
23 427 ULEAS 0.02 (T ) 0.0080939
24 530 ULEAS 1.101999 (T# ) 0.4459733
25 531 AT o3 0.4500012 (T#¥ ) 0.1821125
26 532 TRESATASTAT (=d_¢ 0.34 (T ) 0.1375961
27 533 ST A9 0.0499999 (=7 ) 0.0202347
28 534 IREIATTAN=_¢ 0.1500001 (=7 ) 0.0607042
29 535 SRR STSTA (=d_¢ 0.1500001 (=¥ ) 0.0607042
30 536 ITREITATAN = _¢ 0.4000005 (T#7 ) 0.1618778
31 537 ITREIATTAN=_¢ 0.0050001 (=7 ) 0.0020235
32 538 IEEATSTa=d_3 0.11 (T=T ) 0.0445164
33 540 SRS AR=_Y 0.3700001 (T#7 ) 0.1497369
34 541 SRR =d_3 0.145 (T#3 ) 0.0586807
35 548 YA -3 0.0499999 (=¥ ) 0.0202347
36 549 ERIRE 0.375 (T3 ) 0.1517604
37 599 EEEL 1.075001 (T#T ) 0.4350465
38 600 KREK] 0.0050001 (T ) 0.0020235
39 611 KRG} 0.8399992 (T#7 ) 0.3399433
40 612 ERIR G 1.005 (T#Y ) 0.4067179
41 614 =T 0.4500012 (T=¥ ) 0.1821125
42 615 ULEAS 1.005 (T ) 0.4067179
43 616 ULEAS 0.11 (T=) 0.0445164
44 622 ULEES 0.5199997 (T#7 ) 0.2104411
UEEIKICHRACE ]

45 406 G 0.0499999 (T#¥ ) 0.0202347
46 450 ALEASAA T -2 0.18 (T=T ) 0.072845
47 647 YT AT T -2 0.0780001 (T=¥ ) 0.0315662
i T ATH: ATHATIYL

48 1040/1465 9vE-3 0.175 (T3 ) 0.0708215
49 1083 avE-3 0.235 (T#T ) 0.0951032




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

50 1085 vE-3 0.0299999 (T#H7 ) 0.0121408
51 1094 -3 0.2799989 (THY ) 0.1133144
52 1465 ava-3 0.1749999 (T=#7 ) 0.0708215
53 297/1407 avE-3 0.17 (T ) 0.0687981
54 562/1733 avE-3 0.2050001 (¥ ) 0.0829624
55 597 ERGRAl 0.345001 (T#Y ) 0.1396196
56 609 avE-3 0.16 (T ) 0.0647511
57 614 KEU 0.0499999 (=7 ) 0.0202347
58 620 ERGRAl 0.1860001 (=7 ) 0.0752732
59 620/1616 ERGAAl 0.108 (T#T ) 0.043707
60 620/1658 ERGAAI 0.072 (U= ) 0.029138
61 620/1704 ERERAI 0.018 (T=7 ) 0.0072845
62 620/1713 ERERAI 0.18 (T#T) 0.072845
63 707 ERGAAl 0.2600011 (T=7 ) 0.1052206
64 708 ERGRAl 0.125 (T3 ) 0.0505868
65 708/1638 ERGAAl 0.0279999 (T=7 ) 0.0113314
66 708/1659 ERGAAI 0.036 (T=T ) 0.014569
67 708/1660 ERERAI 0.036 (7= ) 0.014569
68 708/1693 ERGAAl 0.1320001 (=T ) 0.0534197
69 713/1457 AqTE-3 0.1399999 (T#¥ ) 0.0566572
70 713/1510 va-3 0.3120008 (T#¥ ) 0.1262647
e T ATH: HAINTISAT

71 1 ARTASTAA = _2 0.1199999 (T#¥ ) 0.0485633
72 1471 ULEAS 0.0040001 (T=¥ ) 0.0016188
73 33 TET TS a-3 0.1490001 (T=T ) 0.0602995
T T AT THRAEIEATE

74 39 ELEIGIES 0.0050001 (T=¥ ) 0.0020235
75 44 TET ASTAH -2 0.0449999 (T#¥ ) 0.0182112
76 45 T AT -2 0.16 (T ) 0.0647511
77 48 ATCEASTH = 0.015 (T=% ) 0.0060704
78 49 STRESATTAT(=_¢ 0.0800001 (=¥ ) 0.0323756
79 50 GISIEEE] 0.6200011 (T#< ) 0.2509106
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80 51 ST AT 0.22 (T ) 0.0890328
81 52 IR R E R 0.4500012 (T#T ) 0.1821125
82 53 ERIRIE] 0.1399999 (T=7 ) 0.0566572
83 60 T AT 0.3020007 (T=¥ ) 0.1222177
84 61 T AT 0.125 (T3 ) 0.0505868
85 63 REHSea=a_2o || 0.4999994 (T ) 0.2023472
86 64 ENREIES 0.3700001 (77 ) 0.1497369
87 65 T AT 0.075 (T3 ) 0.0303521
88 69 IREIATTAN=_¢ 0.0050001 (=7 ) 0.0020235
89 70 FTA AT 0.1850001 (=¥ ) 0.0748685
90 71 EIEIRIES 0.2250001 (=7 ) 0.0910563
91 72 STATHT 0.4599989 (T#7 ) 0.1861594
92 73 ELEIRIES 0.1300001 (77 ) 0.0526103
93 74 EIEIRIES 0.2549998 (T#7 ) 0.1031971
94 75 STATHT 0.1900001 (T=7 ) 0.076892
95 76 T AT 0.0099999 (T=¥ ) 0.0040469
UEEIEIE A EICE

96 124 va-3 0.4950006 (T#¥ ) 0.2003238
97 352 a3 0.2400001 (=Y ) 0.0971267
98 353/919 va-3 0.164 (T=T ) 0.0663699
99 379/759 ULEAS 0.250001 (T#¥ ) 0.1011736
100 471/917 vE-3 0.1700001 (T=Y ) 0.0687981
101 471/950 TvaT-3 0.7689999 (T#¥ ) 0.31121
102 482 Sarada-3 0.002 (T#7 ) 0.0008094
ATTe ST ATH: 9TestT

103 1533 avaT-1 0.1399999 (T=¥ ) 0.0566572
104 1535 -1 0.0420001 (T=¥ ) 0.0169972
105 1536 TvE-2 0.0610001 (=¥ ) 0.0246864
106 306 Tva-2 0.266999 (TF7 ) 0.1080534
107 332 vE-3 0.0060001 (=¥ ) 0.0024282
108 375 avE-2 0.1540001 (=7 ) 0.062323
109 405 TvaT-3 0.0270001 (T#¥ ) 0.0109268
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110 602/2206 BEL qYa-3 0.1029999 (T=T ) 0.0416835
111 609 BEL qIar-2 0.1890001 (T=¥) 0.0764873
112 ||609/2343 RE T2 0.235 (T#T ) 0.0951032
113 609/2344 BELl qia-2 0.196 (T=¥) 0.0793201
114 662 BEL qia-2 0.128 (T=¥ ) 0.0518009
115 ||662/2191 RE T2 0.4820007 (T#7 ) 0.1950627
116 662/2192 BELl qIar-2 0.5020009 (=T ) 0.2031566
117 ||662/2228 RE TTAT-2 0.633001 (T ) 0.2561716
T T ATH: AT
118 393 BELl IR E R 0.002 (T=¥) 0.0008094
119 |78 TR e 0.0590001 (7Y ) 0.023877
Total 12.838932

[*T. . NHAIRMSR-GP/Geo/CRRR-I/LA/3a/3A]
o e E™, Ages

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th June, 2025

S.0. 2615(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 17.7 to Km. 33.5 (AT-Begunia,Dist-Khordha) in the district of KHORDHA
in the state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar Begunia in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further

enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.
Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 17.7 to Km. 33.5 (AT-Begunia,Dist-Khordha) in the district of KHORDHA in the state of ODISHA

State: ODISHA ||District: KHORDHA |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)
L1 | 2 L3 | 1 [ 5 | 6 |
|Taluk: Begunia |
|Village: Goda |
1 1726 Private Sﬁ;?glz sechita 2 0.0630001 (Acre ) 0.0254958
|Village: Parichhal |
2 1810 Government |[Bagayat 2 0.0649999 (Acre 0.0263051
| | | |[Bagayat _ | (Acre ) |
3 1811 ||Government  |[Tailal || 0.0050001 (Acre )| 0.0020235]
4 1812 Government |([Bagayat 2 0.215 (Acre 0.0870093
| | | [Bagayat _ I (Acre )| |
5 1813 ||Government |[Tailal | 03399997 (Acre )| 0.1375961|
l6 1814 ||Government  |[Tailal | 0.2299999 (Acre )| 0.0930797|
7 1815 Government |([Bagayat 2 1.000001 (Acre 0.4046945
| | | [Bagayat _ I (Acre )| |
8 1816 Government |[Bagayat 2 0.3419988 (Acre 0.1384055
| | | |[Bagayat _ | (Acre ) |
9 1817 Government |[Bagayat 2 0.3429995 (Acre 0.1388102
| | | [Bagayat_ I (Acre )| |
10 1818 Government |([Bagayat 2 0.4100007 (Acre ) 0.1659247
| | | | I | |
11 1819 Government |[Bagayat 2 0.345001 (Acre ) 0.1396196
| | | | I | |
12 1820 Government |[Bagayat 2 0.4950006 (Acre ) 0.2003238
| | | | I | |
13 1821 ||Government |[Balimal || 0.2600011 (Acre )| 0.1052206|
14 |l1823 ||Government _||Tailal I 0.432 (Acre )| 0.174828|
15 [[1830 ||Government |[Rasta || 0.3849991 (Acre )| 0.1558074]
l16 1847 ||Government |[Taila-1 | 0.1000001 (Acre )|, 0.0404695|
117 1848 ||Government _||Taila-1 I 0.018 (Acre )|| 0.0072845]
18 1851 Government |[Bagayat 2 0.4200008 (Acre ) 0.1699717
| | | | I | |
19 |l1852 ||Government |[Taila-1 | 1.153001 (Acre )|, 0.4666127|
120 ||1853 ||Government |[Bagayat 2 | 0.0099999 (Acre )| 0.0040469)|
1 ||1854 ||Government |[Taila-1 | 0.0800001 (Acre )|, 0.0323756|
22 1858 Government ||Parbata 2.364999 (Acre ) 0.9571024
| | | | | (Acre )| |
23 |l427 ||Government ||Gochara I 0.02 (Acre )| 0.0080939)|
24 ||530 ||Government ||Gochar | 1.101999 (Acre)|| 0.4459733)
25 531 Private jﬁ;‘gz sechita 3 0.4500012 (Acre ) 0.1821125
26 532 Private 22;?32 sechita 2 0.34 (Acre) 0.1375961
. Sarada
27 533 Private anajalasechita 2 0.0499999 (Acre ) 0.0202347
. Sarada
28 534 Private anajalasechita 2 0.1500001 (Acre ) 0.0607042
. Sarada
29 535 Private amajalascchita 2 0.1500001 (Acre ) 0.0607042
. Sarada
30 536 Private anajalasechita 2 0.4000005 (Acre ) 0.1618778
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31 537 Private iﬁ;‘iz sechita 2 0.0050001 (Acre ) 0.0020235
32 538 Private :ﬁ;‘ii sechita 3 0.11 (Acre) 0.0445164
33 540 Private §arada anajalasechita- || 4 3700001 (Acre ) 0.1497369
34 541 Private :ﬁ;‘ii sechita 3 0.145 (Acre) 0.0586807
35 ||548 ||Private ||Saradaanajalasechita-3 ||  0.0499999 (Acre )| 0.0202347|
136 ||549 ||Private |[bagayata-2 I 0.375 (Acre )|| 0.1517604]
37 1599 ||Government |[parbat || 1.075001 (Acre )| 0.4350465|
38 600 ||Government |[Parbata | 0.0050001 (Acre )| 0.0020235|
39 ll611 ||Government |[Parbata || 0.8399992 (Acre )| 0.3399433)]
l40 ll612 ||Government |[Bagayat 2 I 1.005 (Acre )| 0.4067179)
l41 ll614 ||Government  ||Gochara | 0.4500012 (Acre )| 0.1821125|
l42 |l615 ||Government  ||Gochara I 1.005 (Acre )| 0.4067179]
43 ll616 ||Government ||Gochara I 0.11 (Acre )| 0.0445164]
l44 ll622 ||Government  ||Gochara | 05199997 (Acre )| 0.2104411]|
[Village: Dalak |
l45 |l406 ||Government  |[Nala || 0.0499999 (Acre )| 0.0202347|
SARADA
46 450 Private ANAJALASECHITA 0.18 (Acre ) 0.072845
2
SARADA
47 647 Private ANAJALASECHITA || 0.0780001 (Acre ) 0.0315662
-2
|Village: Lokanathpur |
l48 |[1040/1465 ||Private ||sarad-3 | 0.175 (Acre )| 0.0708215|
49 1083 |[Private ||sarada 3 I 0.235 (Acre )| 0.0951032)
|50 ||1085 ||Private ||sarada-3 | 0.0299999 (Acre )| 0.0121408|
51 1094 ||Private ||sarada 3 | 0.2799989 (Acre )|, 0.1133144|
|52 1465 |[Private ||sarada-3 | 0.1749999 (Acre )| 0.0708215|
53 297/1407 ||Private ||sarada-3 I 0.17 (Acre )|| 0.0687981]|
|54 ||562/1733 ||Private ||sarada-3 | 0.2050001 (Acre )|, 0.0829624|
55 ||597 ||Private ||Gharabari | 0.345001 (Acre )| 0.1396196]
56 |l609 ||Private ||sarada-3 || 0.16 (Acre )|| 0.0647511]
57 |l614 ||Private ||Chua || 0.0499999 (Acre )| 0.0202347|
58 |l620 |[Private |[Gharabari [ 0.1860001 (Acre )| 0.0752732)
59 |l620/1616 ||Private ||Gharabari || 0.108 (Acre )|| 0.043707|
[0 6201658 |[Private |[Gharabari | 0.072 (Acre )| 0.029138]
l61 |l620/1704 ||Private ||Gharabari I 0.018 (Acre )| 0.0072845]
62 |l620/1713 ||Private ||Gharabari || 0.18 (Acre )|| 0.072845]
3 [o7 |[Private |[Gharabari [ 02600011 (Acre)| 0.1052206]
l64 ||708 ||Private ||Gharabari I 0.125 (Acre )|, 0.0505868|
l65 |[708/1638 |[Private ||Gharabari | 0.0279999 (Acre )| 0.0113314|
le6 |[708/1659 |[Private |[Gharabari I 0.036 (Acre ) 0.014569)
67 rositeco |[Private |[Gharabari I 0.036 (Acre )| 0.014569)]
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68 ||708/1693 ||Private ||Gharabari [ 0.1320001 (Acre)| 0.0534197|
69 |1713/1457 ||Private ||sarada 3 || 0.1399999 (Acre )| 0.0566572)
170 [713/1510 ||Private ||sarada-3 | 03120008 (Acre )| 0.1262647|
|Village: Karadagadia |
|71 ”1 ||Private ||Saradaanajalasechita72|| 0.1199999 (Acre )|| 0.0485633|
72 1471 ||Government ||Gochar | 0.0040001 (Acre )| 0.0016188|
[73 33 ||Private ||sarada anajalasechita-3]| 0.1490001 (Acre )| 0.0602995|
|Village: Ramasinghprasad |
74 139 ||Private |IBALIMAL | 0.0050001 (Acre )| 0.0020235|
[75 |l44 ||Private ||sarada anajalasechita-2|| 0.0449999 (Acre )| 0.0182112)]
|76 ”45 ||Private ||sarada anajalasechita-Z“ 0.16 (Acre )|| 0.064751 1|
|77 ||48 ||Private ||Saradaanajalasechita_2|| 0.015 (Acre )|| 0.0060704|
78 49 Private i?;?gzsechi @2 0.0800001 (Acre ) 0.0323756
179 |50 ||Private ||Saantani bandha | 0.6200011 (Acre )| 0.2509106|
80 |I51 ||Private ||Balimal I 0.22 (Acre )|| 0.0890328)|
81 52 Private i?;?gzsechi @2 0.4500012 (Acre ) 0.1821125
82 |I53 ||Private ||Balimal | 0.1399999 (Acre )| 0.0566572)
83 ll60 ||Private ||Balimal | 0.3020007 (Acre)| 0.1222177]
|84 |l61 ||Private ||Balimal | 0.125 (Acre )| 0.0505868]|
85 63 Private :3;“;1 sechita 2 0.4999994 (Acre ) 0.2023472
86 |l64 ||Private ||Balimal | 0.3700001 (Acre )| 0.1497369]
87 |l65 ||Private |IBALIMALA | 0.075 (Acre )| 0.0303521]
88 69 Private :2;“;1 sechita 2 0.0050001 (Acre ) 0.0020235
89 |70 ||Private IBALIMAL | 0.1850001 (Acre )|, 0.0748685|
90 |71 |[Private |[Balimal | 0.2250001 (Acre )| 0.0910563)|
o1 |72 ||Private ||Balimal || 0.4599989 (Acre )| 0.1861594]
92 |73 ||Private ||Balimal | 0.1300001 (Acre )|, 0.0526103)
93 ||74 |[Private ||Balimal | 0.2549998 (Acre )| 0.1031971]
o4 |75 ||Private ||Balimal || 0.1900001 (Acre )| 0.076892]
l9s |76 ||Private IBALIMAL || 0.0099999 (Acre )| 0.0040469)|
|Village: Patanibar |
96 [[124 ||Private ||sarada-3 [ 0.4950006 (Acre)| 0.2003238)|
97 352 ||Private ||sarada_3 || 0.2400001 (Acre)|| 0.0971267|
|98 |353/919 ||Private ||Sarada-3 I 0.164 (Acre )|, 0.0663699)
99 379/759 ||Government  |[GOCHARA [ 0.250001 (Acre)| 0.1011736]
[lo0 Ja71917 |[Private |[Sarada-3 [ 0.1700001 (Acre )| 0.0687981]
o1 |[471/950 ||Private ||Sarada-3 || 0.7689999 (Acre )| 0.31121]
102 |l482 ||Private ||sarada-3 I 0.002 (Acre )| 0.0008094|
|Village: Sarua |
103 {1533 |[Private ||sarada-1 | 0.1399999 (Acre )| 0.0566572)
104 {1535 |[Private ||sarada-1 | 0.0420001 (Acre )| 0.0169972)|
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[1o5  |l1536 ||Private ||sarada-2 |[ 0.0610001 (Acre)| 0.0246864]
[1o06 1306 ||Private ||sarada-2 | 0.266999 (Acre)|| 0.1080534|
107 |[[332 ||Private ||sarada-3 | 0.0060001 (Acre )| 0.0024282)|
[108 |75 ||Private ||sarada-2 [ 0.1540001 (Acre )| 0.062323]
(109 |l405 ||Private ||sarada-3 || 0.0270001 (Acre )| 0.0109268|
110 |[602/2206 ||Private ||sarada-3 | 0.1029999 (Acre )| 0.0416835|
111 609 ||Private ||Sarada-2 || 0.1890001 (Acre )| 0.0764873)|
112 |l609/2343 ||Private ||sarada-2 I 0.235 (Acre )| 0.0951032)
113 |[609/2344 ||Private ||sarada-2 I 0.196 (Acre )| 0.0793201]|
[114  |l662 ||Private ||sarada-2 I 0.128 (Acre )|| 0.0518009]
115 |l662/2191 ||Private ||sarada-2 || 0.4820007 (Acre )| 0.1950627|
116 |l662/2192 ||Private ||sarada-2 | 0.5020009 (Acre )| 0.2031566)|
117 |l662/2228 ||Private ||sarada-2 | 0.633001 (Acre )|, 0.2561716|
|Village: Phulachhanchuni |
118 393 ||Private ||Saradaanajalasechit-2 || 0.002 (Acre )| 0.0008094|
1o |78 ||Government  |[PATITA | 0.0590001 (Acre )|, 0.023877|
| Total 12.838932|

[F. No. NHAI/RMSR-GP/Geo/CRRR-I/LA/3a/3A]

SHAIKH AMINKHAN, Director
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